NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 11.01.2019 (Friday)

Court—11
10:30 AM

In the court of Hon’ble Mr. Justice A.L.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh,
Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | K. Rajaiah (since dead), Nikhil Nayyar Vivek holla
No. 413 of 2018 | Represented by his L.Rs.
Vs.
Chamudesware Studio &
Laboratory Pvt. Ltd. & Ors.
2. Comp. App. (AT) | Jaihind Automation Pvt. Ltd. Sandeep Ranjan
(Ins) No. 805 of \/s.
2018 J.J. Plastalloy Pvt. Ltd.
For Hearing
3. Comp. App. Morepen Laboratories Ltd. SumeshDhawan Anil Panwar,
(AT) No. 136 of \/s. AnooshaPanw
2018 Regional Director (Northern ar-R& R2
Region) and Anr.
4. Comp. App. (AT) | Kanodia Knits Pvt. Ltd. Abhishek Anand Shankh Sen
No. 216 of 2018 | Vs. Gupta
Registrar of Companies
5. Comp. App. (AT) | Adroit Trade Pvt. Ltd. (Struck Nesar Ahmed P.S. Singh
No. 264 of 2018 Off) Rohit Chaudhary
Vs.
ROC, Chennai
6. Comp. App. (AT) | S. Gopakumar Nair &Anr. J. Sagar SahilNarang
272 of 2018 V/s. RiddhiJad
OBO Bettermann India Pvt.
Ltd. &Anr.
7. Comp. App. Chamundeshware Studio & Vivek Holla Nikhil Nayyar
(AT) No. 376 of | Laboratory Pvt. Ltd.
2018 Vs.
K. Rajaiah (Since Deceased —
Represented by his LRs)
Copy to: -
1. Notice Board By Order
2. Reception -sd/-
3. Record File
4. Website: www.nclat.nic.in Assistant Registrar



http://www.nclat.nic.in/

